e e e e - +

M — e

IIT THE CENTFAL ADMIMISTY ATIL I;. TFIBRIMIAL, JAIFUF BEIKCH, JAIFUE.
* % *
Date of Order: 27.11.95.
QP 124/95% (0A 1081/92)
Mohri Lal Regar

Versus
2/3hvi Shahid Alimad Tahir Pizvi and A. Fanga Fao
... Respondents.
CORAM:
HOMT'BLE MF, GOFAL I'RIGZHIA, VICE CHAIFMATL

HOT'ELE MF. O.F, SHAFMA, MEMEEER (A)

Por the Petiticoner ees Mr. D.KK. Swainy
For the Respondants .en - 4

ORDER
FEF HOIV'ELE MR. CSOPAL TFISHIUA, VICE CHATEMAILL

Pztitionzr, Mohri Lal Fegar, has £iled chiz Contempt Pziition ajainst
the respondents u/3 17 of the Administrative Trikbunals Acc, 1935, for
wilfully dizobeying the order of the Tribmmal Jdaced 28.7.9) paasszd in OA
1081/62 (0a 142/87).

2. Wz have heard the lzarned counsel for the petitionsr.  The learnss

conngsel £or the ;etitioner statza that che order, vefzrved to abkove, Jdated

22.7.94 haz bezn implemenied Ly the vespondznie aind he himseli ziates chat
therz has beon o dizckedience of ths same.

Contempic Petition iz, thevefors, Jdismizszd.

Chnsrt

HEFHA ) (GOFAL IRISHHA)

MEMBER (A) VICE CHATIRMAN



